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None is present on behalf of the peti.tioners. 

Fe huve heard Mr. K. N .ShrimO:l, the leurned co ... msel 

for the respondents dnd perused the records. &ince 

the connected r."::i. .. No. 2315/86 has already been 

decided on 15.7 .. 93, this I'.A. has became infructuou.s. 

It is, therefore, dismisse::l 1,1ith no order as to 

costs._ 
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